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(d) As per the prowvisions of the Forest
(Conservation)Act 1980, priorapprovalofthe
CentralGovernment s requiredbefore any forest
landcan be diverted for non forestry purposes
including formining forwhich formal proposal
1srequiredtobesentbythe StateAUT Govemment
inthe prescnibed proforma Finall decisionon
the proposalis taken aftercareful exammation
of all the retevant information including hikely
adverse effect of the project onthe environment
ncludingonFloraand Fauna
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Subsidy to Farm as for Fish/Prawn
Culture

6002 SHRISOBHANADREESWARARAQ
VADDE Willthe Ministerof AGRICULTUHEbe
pleasedtostate

(a) the details of the guidelines piovidinga
stibsidytothefarmerswhohavetakenupbrackish
waterfish/prawn culture

(b)whetherthe subsidy 1s applicable only to
the farmers who have obtainedioans fromthe
commercial banks

(c)whetherthe Govemmentproposetoissue
new Instructions tothe State Governments to
ensure payment of subsidy to the farmers who
have taken brackish water fish/prawn culture
and provistons forioans to the tarmers in this
regard

{d)ifso the details thereof and
(e)ifnot thereasonstherefor?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES AND MINISTER Ot
STATEINTHEMINISTYROF AGRICUL TURF
(SHRI'S KRISHNA KUMAR) (a) Under the
centrally sponsored Scheme called Integrated
Brackish Water Fish F arm Developmert  the
Department of Agriculture & Coopetatinngives

VAISAKHA 7, 1915 (SAKA)
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subsidy for brackish water fish/prawn farming
asper the yardstick furnished below -

(1 Amaximumsubsidy of Rs 30,000perHa
per beneficiary for developemnt of brackish
water farms and first crop mputs through
Brackish-water Fish Farmers Development
Agencies, whoareregistered as farmers under
such agenceis

(1) Amaximumsubsidy of Rs 30 000perha
per beneficiary for construction of new semi-
intensive shnmpfarms of maximumiandholding
of 10ha toall categoites of tarmers

() Subsidy imted amaximumof Rs 1lakh
for setting up of small/back yard shnmp
hatchernes

TheMaiine Products Export Development
Authonty (MPEDA) under the Ministry of
Commercealso provides subsidy tothetammers
who have taken up brackist water fish/prawn
culture underthe following pattern -

1 25percentcapitalinvestmentsubject
toamaximumofRs 30 000 perha
andRs 1 50 000perbeneficiary The
maximum area of subsidy per
benehciaryis 10ha Theschemeis
apphicable only to such prawn
tarmers registeredwith the authonty
and who were not availing such
benefits underother programmes

2 After selection offarmers and survey
ofthe land a hankable project report
1s prepared and recommended to,
scheduled bnak for the loan
component When the loan s
sanctionedoythebank thebenefi ary
hasto romplete « onstruction watk
unger the supervisionaf theo <t of
the Authonty anrt the subsidy 1s
r lease 1 by the « Authonty to the
hankaaunstthc b 2 avil dhvthe
bene fictariee o sty tay
completion fthe work
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(b)to(d) Eventhough subsidyis normally
hnked withbank loan, aprovision exists under
the Centrally Sponsored Schemeforpaymentof
subsidy to the farmers for construction of
braciash-waterfishfarms, evenfthe remamning
portion of capital cost 18 met from their own
sources without bank loan However, State
Govemments have been instructedto monitor
sanction of loans for fishermen taking up
brackishwater fish/prawn cufture andfaciltate
sanchon thereot

() Questondoesnotanse
Reorganisation of Crops Directorate

6804 SHRITEJSINGHRAOBHONSLE Wil
the Minister of AGRICULTURE be pleasedto
state

(a) the composthion, terms and conditions

ofthe Commuttee for studying reorgamisation
oftheo Crops Dwectorate,

(b)the expediture ncurredthereonsofar,
and

(c) the recommendations made by the
Commitiee and the achontaken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM) (a)o(c) Nostanding Commuttee has
been studywng reorganssation of the Crops
Development Dwectones Therefore, the
questonof the Commetise’s recommendations
orincurmng any expenditure thereon does not
anse However, asmall Departmentalworking
Groupunderthe Chesmanshipofthethen Special
Secretarywas constitutedio work outproposals
onmorgansakonotthe Commodity Development
Directorates and no final decision has been
amved, yet, on reorgarssation propasals

Overbridge Neer Dindigul Junction

6805 SHRI C SREENIVASAN Will the
Minister of RAILWAYS bepleasedto state
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(a) the progress made so far in the
construction of overbndge near the Dindigul
raiway junction,

(b) whether the work is behind schedule,
(c) i so, the reasons therefor;

(d) whether any target date has beenfixedfor
the compietion of thes overbndge, and
)

(e} i so, the details thereot?
THEMINISTEROF STATEINTHE
MINISTRY OF RAILWAYS (SHRI
K C LENKA) (a)to(e) Workincludedn
Raiways Works Programme 1990-91, was
dropped in 1992-93, duetolack of response
from State Governments

TurDal

6806 SHRIMATI CHANDRA PRABHA
URS Wiit the Minister of AGRICULTURE be

pleasedtostate

(a) whether Tur dal produced m Gulbarga
(Kamataka) was miestedwith cssease resulting
mloss of huge crops recently,

(b) if so, whether there is any testmg and
research laboratory for Turdal at Guibarga,

(c) v not, where such laboratory is located,

(dywhether the Indian Counci of Agncultural
Repe grchhas recommendedfor sethngupof a
Regional Testing and Research iaboratoryfor
TurdalatGuibarga,

« (e)iso,thedetaisthereot, and

(f) the steps proposed to be taken by the
Govemment to set up a Regional Testing
Laboratory ntheregion?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI S





